
From

To,

Sub:-

Ref:-

T E UH TI HIGH URT T WA ATI
HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VI I.3at zozzt 96o1 IA
Smtj layashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri litu N4ani Barman,
District & Sesslons ludge,
Goalpara.

IL
Dated Guwahati, the t0 August, 2024

Casual leave.

Letter No. DJG/3611 Dated 16.08.2024.

]T, REGISTRAR (vr TAN )
Memo No.Hc.vu-38/2022l g 6 to /A. dated ,3a_ot-24
Copy to:

The Project Manager, Gauhatr High Court.

]

With reference to the above, I am directed to inform you that you have beengranted station leave permission, with the officiar vehicre, at own cost, from theevening of 22.08.2024 ti the mornin g of 27.og.2o24. The Addr. District & Sessions
ludge, Goalpara, and in his absence, Civir Judge & Assistant sessions Judge, Goarpara, and in
her absence, the Chief ludicrar Magistrate, Goarpara, and in his absence, whoever in charge of
Chief Judicial Magistrate, Goarpara sharr remain in charge of your Court and office J*ng ,ou,.absence.

Yours faithfully,

s4 t_

Sir,

JT. REGISTRAR (VIGILAN E)


